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Bill No. 29 of 2009

THE HIMACHAL PRADESH PROHIBITION OF SMOKING
AND NON-SMOKERSHEALTH PROTECTION (REPEAL)
BILL, 2009

(As Passed byHE LEGISLATIVE ASSEMBLY)
A

BILL

to repeal the Himachal Pradesh Prohibition of Smoking and
Non-Smoker s Health Protection Act,1997(Act. No. 17 of 1997).

Be it enacted by the Legislativessembly of Himachal Pradesh
in the SixtiethYear of the Republic of India as follows :—

1. ThisAct may be called the Himachal Pradesh Prohibitéaé title.
of Smoking and Non-Smokers Health Protection (Repez]|)20009.

2. (1) The Himachal Pradesh Prohibition of Smoking aapkal oAct
Non-Smokers Health Protectiéwet, 1997 is hereby repealed. Lot ol

savings.

(2) Notwithstanding such repeal, any investigation, legal
proceedings, penaltiorfeiture or punishment accrued or incurred under
theAct so repealed, shall be continued or enforced and any such penalty
forfeiture or punishment may be imposed as if the Aatdhad not
been repealed.



